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non-official Directors to the Board of 
Banks and All lndi~ .financing institutions. 

(b) if so, the public sector Banks and 
All India financing institution which have 
non-official Directors from Orissa; and 

(c) the steps taken to give greater 
representation to Orissa ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF Fh-.IANCE (SHRI JANAR-
DHANA POOJARY) : 

(a), (b) and (c) Appointment of non-
official D1rectors on the Boards of nationa-
lised banks are made in accordance with 
tne criteria for selection and procedure 
laid down under Clause 3 of the Nationali-
sed Banks ~Miinagement and Miscellaneous 
Provisions) Scheme, 1970 and 1980, Like-
wise, the nomination of Directors on the 
Boards of Fmancial Institutions are made 
in accordance with the provisions contained 
in the respective Acts. It may, however, be 
mentioned that the terms of most of the 
non-official Directors on the Boards of 
nationalised banks, as had completed a 
three year term, have been terminated by 
the Government. However, State Bank of 
India and National Bank for Agriculture 
and Rural Dt:velopmen; do have persons 
from Orissa on their Boards of Directors. 

Setting up of Regional Rural Banks io 
Tamil Nadu 

3809. SHRI N. DENNIS : Will the 
Minister of FINANCE be pleased to state : 

(a) the details regarding the aumber of 
Reiional Rural Banks set up by Union 
Government in Tamil Nadu in consulta-
tion with the National Bank of Agricul-
ture and Rural Development; · 

(b) whether Government of Tamil 
Nadu approachea Union Government in 
this rcaard; and 

(c) if so, the details regarding the 
location, headquarters and area of opera-
tion etc. ? 

. THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE {SHRI JANAll-
DHANA POOJARY) : 

(a) Tamil Nadu has one Reaional Rural 
Bank at present namely Pandyan Grama 
Bank. It ·was set up on 9-3-1977 when the 
atccrinc functions with reprd to llcaional 

Rural Banks were performed by the Cen-
tral Government. 

(b) Yes, Sir. 

(c) The headquarters of Pandyan 
Gram a Bank are located irt. Sattur and 
its area of operation extends to tw~ dis-
tricts namely, Ramanathapuram and 
Tirunelveli. 

Scheme for Advancing Loans by State 
Financial In~t itutions 

3810. SHRI MOHANBHAI PATEL : 
Will the Minister of FINANCE be pleased 
to state : 

(a) whether Union Government pro-
pose to instruct the State Governments to 
prepare schemes for advancing of loans by 
the State financial institutions to weaker 
sections of the society having no means of 
livelihood; 

(b) if so, the details in this regard; 

(c) the orher measures being taken to 
help i.he weaker sections of the society 
under the 70-Point Programme; and 

(d) the details of the Central assistance 
being given to the State Governments to 
implement those schemes ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANAR· 
DHANA POOJARY) : 

(a) to (d) The State Financial Institu· 
tions function under the overall guidanc:c 
and supervision of the concerned State 
Government. As far as scheduled commcr· 
cia! banks are concerned, they were advi-
sed to provide, by the end of March '85. at 
least 10 per cent of total bank credit to 
weaker sections comprising of (a) small 
and marginal farmers, landless labourers, 
tenant farmers and share croppers, (b) arti• 
sans, village and cottage industries, (c) 
Integrated · Rural Development Programme 
beneficiaries, (d) Differential Rate of Inte-
rest beneficiaries, and (e) SC/ST beneficia· 
ries. An important programme of the 
Government aimed at helpina the weaker 
sections to raise their income is the Into- . 
grated Rural Development Programme. 
The credit extended under IRDP totalled 
Rs. 2838.74 crores and the subsidy Rs. 
1S09.38 crores b)' the end of January, 1985, 




